FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
HIMALAYAN MINERAL WATERS PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Himalayan Mineral Waters Private Limited

NI | =—

Date of incorporation of corporate
debtor

20-11-1990

Authority under which corporate
debtor is incorporated / registered

ROC Uttarakhand

Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U15520UR1990PTC012483

Address of the registered office and
principal office (if any) of
corporate debtor

Regd. Office: 404, 4™ Floor, Divine Apartments,
Near S, Tans School Jadugar Road, Roorkee,
Haridwar, Uttarakhand-India 247667.
Principal Office:C-1/1, Industrial Area, Selakui,
Dehradun, Uttarakhand, India, 248001

Insolvency commencement date in
respect of corporate debtor

03-06-2024 (Order uploaded on 04.06.2024)

Estimated date of closure of

insolvency resolution process

30-11-2024

Name and registration number of
the insolvency professional acting
as interim resolution professional

Name : Bhoopesh Gupta
Regn. No : IBBI/IPA-001/IP-P-01468/2018 -
2019/12271

Address and e-mail of the interim
resolution professional, as
registered with the Board

Address: 645A/533B, Janki Vihar
Sector- I, Prabhat Chauraha,
,Lucknow, Uttar Pradesh-226031
Email : cabhoopesh(@rediffimail.com

Colony,
Jankipuram

10.

Address and e-mail to be used for
correspondence with the interim
resolution professional

Address: 8/28, 3" Floor, W.E.A, Abdul Aziz
Road, Karol Bagh, New Delhi -110005
Email : cirp.hmwpl@gmail.com

11,

Last date for submission of claims

18-06-2024

12.

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

Not Applicable

13.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)

Not Applicable

14.

(a) Relevant Forms and

(b) Details of  authorized
representatives
are available at:

Web link: https://ibbi.gov.in/en/home/downloads
Physical Address: Not Applicable




Notice is hereby given that the National Company Law Tribunal, Allahabad Bench, has ordered
the commencement of a corporate insolvency resolution process of the Himalayan Mineral
Waters Private Limited on 03-06-2024 (order uploaded on 04.06.2024).

The creditors of Himalayan Mineral Waters Private Limited, are hereby called upon to submit
their claims with proof on or before 18-06-2024 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

/" Reg.
* ’BBI/EI%A’\-‘gm/
M-P-01468
2018-19/
12271
Bhoopesh Gupta
Interim Resolution Professional
Himalayan Mineral Waters Private Limited
Reg No : IBBI/IPA-001/IP-P-01468/2018 -2019/12271
AFA Valid upto 14-Dec-24

Date :06.06.2024
Place :New Delhi
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WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

FORM NO. INC-26
[Pursuant to rule 30 the Companies (Incorporation) Rules, 2014]
Before the Central Government
Morthern Ragion
In the matter of sub-section [4) of Sectien 13 of Companies Act, 2013 and clause [3) of
sub-rule |5} of rule 30 of the Companies (Incorporation) Rules, 2014
AND

In the matier of Kkroy Healthcare Private Limited having its registered
office at O- 236 A Ground Fioor, Gali No - 08, Near - Bhud Mandir, Laxmi Magar,
Delhi-110092, ....Petitioner
Motios & hereby given to the General Public thad e company proposes-to make application to
the Central Government nder saction 13 of the Companses Acl, 2013 seeking confirmation of
alteration of the Memorandum of Association of the Company in berms of the speclal resclution
passed &l the Exlra orgmary genersl mesting hekd on 1804/2024 to ensble the company 1o

changa #s Registerad Offica from "NCT of Dedhi™ to =State of Uttarakhand"

Arey perscn whose interest is ey bo be affected by the proposed change of the. registered
office-of the company may deliver gither on the MCA-21 portal (www.mea.gowv.in) by filng
Irvestor camplaint form ar cause o be deliverad or send by registerad past of hisher abjections
supportad by an affdavit statmg the nafure of hisher interest and grounds of oppasitan io the
Regional Director at the address Northern Region 2nd Floor Paryawarn Bhawan, GGO
Complax, New Dalhi-110003 within fourteen days of the date of publication of this nobice with
a copy o the appicant company &1 its regisierad office: st the address menfioned below: -

D- 236 A Ground Floor, Gali No - 08, Mear - Bhud Mandir, Laxmi Nagar, Delhi -110052

For & on behalf of

Ekroy Healthcare Private Limited

Fumar Prashant

Date: 18/04/2024 Director

Place: Delhl DIN: 06743772
‘E‘.ET.L“ A\ Canara Bank D55 45-46, Sector 21C Market
I-il'-| Faridabad, Haryana - 121003

POSSESSION NOTICE [SECTION 13{4)] (For Immovable property)
Whareas: The undersigned bedng the Authorised Officer of the Canara Bank under
securitisation and Reconstructon of Finangial Assels and Enforcement of Secuniy
InterasiAct, 2002 [Act 54 of 2002) (herainafter referred to-as "the Acl’) and Inexercise
ol powers conferred under Seclion 13 (12) read with Bule 3 of the Securily Interest
tEnforcement) Rules 2002, issued a Damand Molice dated 20-12-2023 calling upon (he
bormower Mrs. Shakuntla Wio Lakhi Ram to repay the amount mentioned in the nofice
being Re.6,67,982.91 (Rupees Six Lakh Sixty Seven Thousand Nine Hundred
Eighty Two and Ninety One paisa only) within 60 days from the date of receipt of the
said nobes,

The borrower having failed iorepay the amount, notice is bereby given to the borrower and
the public in general thal the undersigned has taken possession of the property described
hergin below in exercise of powers conferred on him { her under section 13 (4) of the said
Act, read with Rule 8 & % of the said Rule on this 31st day of May of the year 2024,
The borrower in parficular and the public in general are hereby cautioned not 1o deal with the
property and any dealings with the property will be subsiect to the charge of Canara Bank for an
amount of Bs.6,67.982.91 (Rupees Six Lakh Sixty Seven Thousand Mine Hundred
Eighty Two and Ninety One paisa only) as on 20-12-2023 andinferest therson
The borrower’s attention 15 invited to the provisions of Section 13 (8} of the Act, in
respactof bme avadable, o redsem the securad assels,

Description of the Immovable Property

All thal part and parcel of House Mo, MCF-357 (MCF House Tak Accouni Mo, 2724078
(Southern Farl of Old Plot No. 68) Measuring 50 Sq. Yds. forming part of Rect, Mo, 31,
Kifta No. 23 situated al Bhagat Singh Colony, Mauza Ballabhgarh District Faridabad
Bounded: By Morth: Bemaining part of Plot Mo, &8, By South: Property of Jeevan
Ram, By East: Rasta, By West: Other Property

Date: 06-06-2024  Place: Faridabad Authorised Officer. Canara Bank

PUBLIC NOTICE
(Under Section 102(1) & (2) of the Insolvency and Bankruptcy Code, 2016
FOR THE ATTENTION OF THE CREDITORS
OF MR. KAWALJIT SINGH, PERSONAL GUARANTOR

RELEVANT PARTICULARS
Mama of debton'persanal guaranbar Mr. Kewsdjil Singh =l 8h. Amrik Singh
K-115, Kirti Magar, Il Floor, Naw Dalhi-110015

17.05.2024 in GP 1B no. 20[(RD)20Z3 passed
by Hon'le Mational Company Law Tribunal
héaw Dialhi, Banchli

Wivek Parti
IBBFIPA-O0{IP.-POOET 2201 7-201BM11376

i
2 | Addrass of tha deblonpersanal guaranbar

3. | Daleds of crder and Insobveancy
pommencement dale in respect of
Dabtors/Parsonal Gueremiors o Corporata

4. | Mama and registration number of ha
Insotwemcy Professianal acting as
Rasolution Frofassiona

5 | Addrass and e-mail of the Resolufion

Add: 8-166. 2nd Floor, Dedenca Cofony, Mew Daki

Professional, as reglsiened wilh te Boars 110034
Emigil; v _pardi@yshoo.com
B, | Last sate dor submissan of claims 27062024

7. | Ralevant Forms i which claim o be fied
Avalahie at

Farm B of Irecivercy and Bankruptey Board of India
(Insalvency Resolulion Process for Personal
(Guereriors 30 Corporate Dabtors) Requlations, 2018

Wab link: LD Py, LB GOV IniomE o wn Kads

Motice is-hemdy given thal e HonDle Nafional Gompany Law Tbunal, Rew Defhl, Bench 1l has
ordered the commencement of an Insolency Resolution Procass of Mr Hawalit Singh, Personal
Ssuaranler an 17052024 00 &0 appicaton [led by Skate Bare of indiz 3810 on sdetidt 2 Pesonal
Guaranior to bomrowings of J55| Hydraulics PyiLid

Thete crechboes of M, Bawabil Singh, P rsanal Guaranlos are ity calbid upon o Sl e caems wilh
proafon or befone 27062024 to the Resclution Professional et the sddress menfioned against antry Mo 5,
The cradittss shal subimd ther claims wilh prod! with e Besolulion Pralessiorsl] by sending defatis al
thie chaims by way of electronic communications or throwgh couriar, speed postar ragislersd leter
Stubrnissan al falss of miskadng proofs ol dam shalaliect panallies

Date - 06,06, 2024
Flace : Mew Drelhi

Wivek Parti

Resolution Professional

In the matter of Mr. Bawaljit Segh

IBBI Reg Ho. - IBBRPA-ODP-POOBI3 2007- 1811376
AFA valid till 22.11.2024

SMF(G SMFG INDIA CREDIT COMPANY LIMITED

tndiateedt (formerly Fullerton India Credit Company Limited)

Corporase Oflice: 10 Floon, Cflice Mo, 101,102 & 103,  Morth fvenus, Maker Maity,
Bandea Kirla Compies, Eandra (E), Mumba = 200051

E-Auction Sale Notice ol 15 days lor Sale of Immovable Asset]s) under the Securtisation
and Reconstruction of Financial Assets and Enforcement of Securty Interest Act, 2002
read with provisg fo rule B and 9 of the Secunty Inferest (Enforcement) Rules, 2002
Notice is heraby given to the public in ganaral and in particular to the Borrowen(s) and
Guarantor(s) that the below describad immaovabie properties mortgaged/charged to the
Secured Creditor, the physical possession of which has been taken by the Authorised
Oificer of SMFG India Credit Co. Ltd. (Formerly Fullerton India CGredif Co.
Lid.)/Gecured Creditor, will be soid on “As is where 5", “As is what is", and
“Whatever there is" on 28/06/2024 al 11:00 am to 01:00 pm (with unlemited
extensions of 5 minute each), for recavery of Rs.77,70,308.28/- [Rupees Seventy
Seven Lakh Sevenly Thousand Three Hundred Eight And Twenty Eight Paisa Only]
and further interest and othar axpenses tharaon fill tha date of realization, due to Fullerton
India Credit Company Limited/Secured Craditor from the Borrowers and Guarantor(s)
namely 1) ARUN KUMAR TIWARI 2) RAM NIWAS TIWARI 3) SHANTI DEVI 4)
ABHISHEK KUMAR TIWARI.
The raserva price will be Rs, 67,50,000/- (Rupees Sy Seven Lakh Fifty Thousand
Only) ang the Earnest Money Deposit (EMD) will be Az, 6,75,000 /- (Rupees Six Lakh
Seventy Five Thousand Only). The last date of EMD depositis 27.06.2024.
Faor further details please confact 3t Amean Kumar amesn. kumarioiullerionindia. com + 37
BEBDOBTE10 & Harmani Jolly Harmaniholly@iullartonindia com -+ 91 8655801470,
Description Of Immovable Property: A PROPERTY RESIDENTIAL HOUSE ALONG WITH
STANDING STRUCTURE ADMEASURING EAST 27 FEET, WEST 27 FEET, NORTH 32 FEET,
SOUTH 32 FEET HAVING TOTAL AREA 864 50. FEET. |.E 80.29 50 MTRS HAVING TOTAL
COVERED AREA 1062 50 FT LE 96.69 S0 MTRS, BEARING ITS PRESENT MUNICIPAL
PROPERTY KHATA NO0.1397 (OLD N0.436B), SITUATED AT, 37 CIVIL LINES ROORKEE
PARGANA . TEHSIL RODEKEE, DIST HAIRDWAR.WHICH IS BOUNDED AS UNDER EAST:
PASSAGE 7 FT WIDE ;WEST. HOUSE OF SUGGAN SING ; NORTH; HOUSE OF BRIJPAL;
SOUTH: PROPERTYR.5.SHARMA.
For defaited terms and condifions of the sale, please refer to the link provided in Fullerton
Indea Credit Company Limited Secured Creditor's website 12 www.smigindia.com /
hitps://smigindia.auctionliger.nel.
Place: Haridwar Date: 06,06 2024 SOV-, Authansad Officer

SMFG India Credit Company Limitad{formerly Fullerton Indiz Credit Co. Lid.)

T ADITYA BIRLA HOUSING FINANCE LIMITED

CAPITAL Registered Office- Indian Rayon Compound, Veraval, Gujarat-362266
Branch Office- Aditya Birla Housing Finance Limited:- Unit No.
301/301-A, 3rd Floor, Platina Tower, M.G. Road, Sector-28, Village

Sikandarpur, Tehsil Wazirabad, District Gurugram-122022.
APPENDIX IV [See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002]

Possession Notice (for Inmovable Property)

Whereas the undersigned being the authorized officer of Aditya Birla Housing Finance
Limited under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of powers con-
ferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement)
Rules, 2002 had issued a Demand notice dated 18-03-2024 calling upon the borrow-
ers Mantu Das, Nirmala Devi, mentioned in the notice being of Rs. 16,28,423.54/-
(Rupees Sixteen Lac Twenty- Eight Thousand Four Hundred Twenty Three and
Fifty Four Paise Only) within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the borrow-
ers and to the public in general that the undersigned has taken Possession of the prop-
erty described herein below in exercise of the powers conferred on him/her under
Section 13(4) of the said Act. read with Rule 8 of the Security Interest (Enforcement)
Rules, 2002 on this 4th day of June of the year, 2024.
The borrowers in particular and the public in general is hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the
Aditya Birla Housing Finance Limited for an amount of Rs. 16,28,423.54/- (Rupees
Sixteen Lac Twenty Eight Thousand Four Hundred Twenty Three and Fifty Four
Paise Only) and interest thereon. Borrower’s attention is invited to the provisions of
Sub-section 8 of Section 13 of the Act., in respect of Stime available, to redeem the
secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY
All That Piece And Parcel Of The Property Measuring 00 Bigha 01 Biswa 04 Biswasi.
(60 Sq. Yds.), Comprising At Khewat/Khatoni No. 110 Bearing Kittee - 15(43-11), Land
Measuring 43 Bigha 11 Biswa And 00 Biswasi Share To Extent Of 22/17420 I.E. 00
Bigha 01 Biswa 02 Biswasi, Khewat No. 113/229, Comprised Under Khasra No. 109 (1-
1), 110(1-1), 111(3-5), 112(1-15), 113(5-12), Kitta 5, Land Measuring 13 Bigha 04
Biswa, Share To Extent Of 2/5280 I.E. 00 Bigha 00 Biswa 02 Biswasi Total Land
Measuring 00 Bigha 01 Biswa 04 Biswasi, Situated At Village: Bitna, Hadbast No. 153,
Tehsil: Kalka, District: Panchkula, Haryana-134109, And Bounded As: East: Other
House, West: Street, North: Street, South: House Of Mr. Sanjeev Kumar.

Date: 04/06/2024 Authorised Officer
Place: Kalka Aditya Birla Housing Finance Limited

?‘;$ NORTHERN RAILWAY
et W hotsay CORRIGENDUM

Ref: I} Tender Motlce Mo, 11/2024-2025 dated 08.05.2024

il Tender Mo. 152450578 due on 26.06.2024.

01. In reference to above tender, fwo new documents have bead added.

02. In reference to above tender, the due date has bean axtendad from 05.06. 2024 to
26.065.2024,

All ather terms and condilions remain wunchanged. The cormigendum has baen
publizhed onwebsile wew.ireps.gov.in, 1669/2024

FORM A
PUBLIC ANNODUNCEMENT

RELEVANT PARTICULARS

{Uncar Regulation & of the Insobvency and Bankmuptcy Board of India
iInsalvency Resolutsan Process for Corporate Persons| Regulations, 201 6)

FOR THE ATTENTION OF THE CREDITORS OF
HIMALAYAN MINERAL WATERS PRIVATE LIMITED

I, | N d corporste debtor

HIMALAYAN MINERAL WATERS PRIVATE LIMITED

& | Datw of incarparation of Gerporabesahior

20:11-1540

3. | Amhonty under which corporate debior &

ROE haarakband

FORM A
PLBLIC ANMOUNCEMENT
{Uinder Regutafion & of tha insotvency and Bankrupicy Board of India-{Ensolvency
Resoltion Process far Corporate Persons) Regqulations, 2016|
FOR THE ATTENTION OF THE CREDITORS OF
RUDRA AUTO TECH ENGINEERING PRIVATE LIMITED

RELEVANT PARTICULARS

—

Marme of corposate dablar

Rudra Auto Tech Enginesring Private Limied

P

Drate of incorparation of comporate debior

211122011

[ ]

Authpety under which comporate debior =
mcorparelediragisierad

RO Ustarakhand

SERVING CUSTOMERS WITH A SMILE

ey q=s A Canara Bank DSS 45-46, Sector 21C Market
'“"'-iml " Faridabad, Haryana - 121003

POSSESSION NOTICE [SECTION 13(4}] (For Immovable property)
Whergas: The undersigned being the Autharised Officar of the Canara Bank
under Secuntisation And Reconstruction of Financial Assets and Enforcement
of Securty Interesi Act, 2002 (Act 34 of 2002) (hersinafier referred to as the Act and in
exercise of powers confermed under Saction 13 12] read with Rube 3 of the Security Interast
(Enfarcemant) Rues 2002, issued a Demand Mobice dated 11.12.2023 calling upon the
borrower Mr. Lalit Kumar Mittal $/o Sh. Munshi Lal to repay the amount mentioned in the
notice, baing Rs.30,26,320.21/- (Rupees Thirty Lakh Twenty Eight Thousand Three
Hundred Twenty and Twenty One paisa only) (in words) within 60 days from the date of
receipt of the said notice
The borrower having failed 1o rapay ihe amount, notice is hereby given o the
borrowar and the public in genaral that the undersigned has taken possession of
the propertly described herein below in exercise of powers conferred on him / her under
section 13 (4} of the said Acl. read with Rule 8 & 9 of the said Rule on this 315t day of
May of the year 2024,

The borrewer in particular and the public in general are hereby cautioned not
to.deal with the properly and any dealings with the property will be subject tothe
charge of Canara Bank for an amount of Rs.30,28,320.21/- (Rupees Thirty Lakh Twenty
Eight Thousand Three Hundred Twenty and Twenty One paisa only) ason 11122023
and interest ihereon

The borrowar's atlenfion is invited to the provisions of Section 13 (3) of the
Act, in respect of time available, o redeam the secured assals,

Description of the Immovable Property

Westarn-Morthern porllen of Shop no. %4 area measuring 81 &0, vards sliualed at Mauja
Ballabhgarh{MNew Anaj Mandi) Tehsil Ballabhgarh Distl Faridabad in the nama of Latit
Kumar Mittal 5/c Sh. Munshi Lal. Boundad: On the North by: Road, On the South
by: Road, On the East by: 94 {partof proparty], On the Wast by: Shop No. 93,

Date: 06-06-2024 Place: Faridabad Authorised Offlcer, Canara Bank

{incorgaratad | regstaned

4, |Corpremte Idensity Moo [ Limied Lishikoy
Idestification Mo, of comporate debfo

LtsEMIURTEAMPTCOT 2403

4 | Corporate Mantily Mo Limibed Liabibty
Idenlificatan No. of corparate dablor

UM 00URZ01TFTCO0006S

h. | Address ol the registered office snd prncigal | Regd. Offlee: 404, $ih Foor, Dwing Apsrtments, Near 5,

PLOT NO. 428 SECTOR-S, || E SIDCUL

&N

Adress of the regisiered office and principal

resolution protnis

H, (Namo and registration number ol the
tinsohiency  professionsd acting @ imterim
| resefution prolessienal

. fAderess el eomail of the tedm resalution

prefessnnal, a5 registend with e Boand

Name : Bhoopesh Gupta
Ragn. Ne : IBEUIPA-ODT/IP-P-01468/2018 - 2012112271

Address: BAGA(EIE, Janki Vihar Calany, Sector- Prabe
Chayraha, Jankgeram, Lucknow, Har Fradesh-2 26031
Email : cabfinnpeshiBredtimeil com

Address: BI28, 3rd Flose, WEA Abdul Ans Rosd, Karel
Ewgh, New Deki- 110005

Email : cirp. Fenwpl Bigmail com

12-06-2024

Hot Appiicatis

||.;.|1I,|dll'!5.5 ard pomaid 10 bhe wsed lor
fomTespendence with the inferim resslution
prodesmanal

11| Last date for submizaion of clams

12 Caszes of credons, i ey, usder clausa i) of
sab-sactmn {BA| of saction 21, ascertaned by
the intewin resalution prafessinsl
Names of fsohency Pradessonals identified | Not Appiicabi
tn ol a5 Aulhorsed Aepeesantathe of

‘cradiors in 8 class (Theee namas o Each

I classd

14 | |a] Refevant Foms and

{hi Detaits of sethoned mpresentaives o
aveileble gt

Web link: hitps:iibbi gov inienhome! downlosds
Physical Bddress: Not Apphcable

Notice s herehy piven that the National Company Law Tribunal, Allzhahad Banch; has ordered the
comimencement of & corporate meolvency resolution process of the Himalayan Mineral Waters
Private Limited on D3-06-202 4 ordes uploaded on 0306, 2024},

The creditors of Himalayan Mineral Waters Private Limited, are heseby called upon to submit their
tlaims with proof on or before 18-D6-2024 1o the miers resolution professional a1 the address
mentionad against entry Mo, 10.

The financial ereditors shadl sbmit their claims with proof by electronic means only. All other creditors
imay submit the cksims with proof inperson, by post or by slsctronic means,

Submission of falze or misleading proafs of claim shall attract penaliies.
Bhoope=sh Gupia
Iertarim Aesalution Professionad
Ifimalayan Mimerad Waters Priwate Limited
Resg Mo : IBELIPA-O01IP-P-D1458/2018 -2008(12271

Dete : DG.0OG.2024

offica il any| of comporate debim Tamp: Schogl Jadugar Road, Roorkes, Haridwar, office (ifany) of corposate deblor Udham Sngh Nagar, Pantnagar, Utterakhand,
Litterabhend, Indis 297667 India. #6315
Primcipad Office: C.1/1, Induztrial Area, Selskui, Dahradun, B |Insalvency commancemant date in respect | Order pazsad on 03,06 20248
| Utierakhand, Indis, 248001 aof coeporate dablos Ordar recaived on 04 06,2024
B. | Insolvency commencement date m respect of | 03-06-2024 {Drder uploaded en 04,06 2024} 7 |Estimated cate of closure of insolency| gy 12 204
corporale debio FesoeRon process
7. [Estimated date of cosere of mapivescy|30-11-2024 g |Mame and registration number of the|Satyendra Prasad Khorania

insoivency professional acting a3 interim| BENPA-JOHIP-NOMDA2016-17/10002

rasoiution professional

8 | Addraszs and e-mad of i infarim resolution
professional, as registerad with the Boand

402, 4th Floor , O K Plus, O P Metro, Opp. Pillar
Mo, 94 New Sanganar Road | Jaipur, Bajasthan
02019,  e-mail; skhoranis@ive. com

Address and e-mail o be used for
correspondence. with tha intasm rasalutan
profeszional

402, 4th Floar, 0K Flus, O P Malro, Opp. Pillar
Mo, 94 New Sanganer Road Jaipur, Rajasthen
A8, e-mailcrprudraauta@agmad com

{1 | Last date for submission of daims 18.06. 2024

Classes of craditors, any, under causa (b) of
sub-saction (G4} of section 21, ascertained by
fha inerim rasokilion profassional

12 NA

Mames of Insofvency Prafessiona’s identifisd
s e s Auinonsad HEPMMNED'JI}E:’UMRII'S
in a class (Three names foreach class)

5
el

MA

i} Relevant Forms and
(8 Detais of authonized répresentatives are
anvailabie at

Wi link for downlkoading 1ha fonm:
https:ilibbi.gov.in'en'home/downloads

Matica is hareby givan that e Matanal Company Law Tribural has crderad tha commancemarof
a carporale insalvancy reschition process of tha Rudra Auta Tech Engineenng Privale Limiled on
(03,06 2024 and ordes recaived on 04.06, 2024
The creditors of RudraAuto Tech Engineening Private Limited; ane hereby calied upon fo stbmif thair
ciaims with proof on or before 18.06.2024 10 the mberim resaludion professional at the sddress
manlioned agamsdentry No, 10
The fmancial creditors shall submit their claims with praol by elscionic means only, All afher
craditcrs may submit the claems wilth praol m pessan, by post or by sleclronc means.
Afinancial creditor balonging 1o & dass, as hsted against the andry Ma, 12, shallindicade (= chaca of
aulhorised represantative fram among the three insalvency professionals listed againstentry Mo.13
o actas aulhorised represantative of the ciass Home Buvers in Form CA
Submigsion of false or misleading proofs of claim shall attract penalties.
Salyendra P. Khorania
INTERIM RESOLUTION PROFESSIONAL
OF RUDRA AUTO TECH ENGINEERING PRIVATE LIMITED
Reg. No. IBBI1PA-0021P-NOOO02/2016-17/10002
AFA No.: AAZN000202101 224203107 & Valid upto-10.12.2024

Date: 05.06.20:24
Place: Jaipur

| Flace: Bow Daolhi

AFA Valid upta 14 D 29

E-mall- clrprudrasute@gmall.com , skhorania@live.com

Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(6)) Bl |\ Suresh |13-Jun-2023 & Rs.21,53,717/- | All that part & parcel of the property Flat No 203|  27-Feb-2024 Rs. 19,80,000/-
Sale of Immovable property mortgaged to IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance Ltd.) (IIFL-HFL) Corporate Office Kumar (Rupees Twenty One Lakh | (Rear Side ), 2nd floor, having its Covered area 550{  Total Outstanding (Rupees Nineteen Lakh
at Plot No.98,Udyog Vihar, Phase-IV,Gurgaon-122015.(Haryana) and Branch Office at:- 30/30E, Upper Ground Floor, Shivaji Marg, New Delhi - 110015 | 2. \Mrs Mamta 3. | Fifty Three Thousand Seven [Sq. Ft., along with one bike parking and Common as On Date Eighty Thousand Only )
| Office No 1, First Floor, Mahaluxmi Metro Tower, Plot No. C -1,Sector - 4, Vaishali, Ghaziabad, Uttar Pradesh - 201010/ Shop no 317 to 321 ,3rd| S g Manpower | Hundred Seventeen Only ) |roof rights , along Proportionate share in the land 03-May-2024 Earnest Monev Deposit
floor, Krishna Plaza, Garh Road, Meerut/ "Vipul Agora Mall, First Floor, Office No. 129 A to 129 D, Sector 28, M G Road, Gurgaon, Pin Code : 122002, Services Bid Increase Amount | underneath residential Plot No. 53 , Measuring 200 Rs. 26,02,552/- (EMD) Rs. 1 %8 030/_
Haryana. under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter "Act"). Whereas the (Prospect No | Rs.25000/- (Rupees Twenty | Sq. Yards (1800 Sq. Ft.) , within Khasra no. 6182/138| (Rupees Twenty Six Lakh (Rupees Oné I_’akr’l Ninet
Auhorized Officer ("AQ") of IIFL-HFL had taken the possession of the following property/ies pursuant to the notice issued U/S 13(2) of the Act in the follow- | |L10104845) Five Thousand Only) 6183/138 , Situated in the revenue Estate off  Two Thousand Five Eip ht Thousand Only) Y
ing loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE IS BASIS, AS IS WHAT IS BASIS AND WITHOUT RECOURSE BASIS" for Gurugram Village , colony Known as Swaroop| Hundred Fifty Two Only ) g y
realization of [IFL-HFL's dues, The Sale will be done by the undersigned through e-auction platform provided at the website: www.iiflonehome.com Garden /Rajendra Park , Gurgaon, Haryana 122001.

Borrower(s) / Demand Notice | Description of the Inmovable Date of Physical Reserve Price 1. Mr. Piyush |06-Jul-2023 & Rs.21,85,667/- | All that part & parcel of the property Built Up 03-Feb-2024 Rs.18,69,000/- (Rupees
Co-Borrower(s) / Date and Amount | property/ Secured Asset Possession Rs.8,75,000/- (Rupees Jahn..llgr-meena (EU%?GSI»:,TW%I;]W OnedLgkh %%Cfo/ngreﬂggg rz‘;‘% LI;rSe i F;\(/itm,\gsﬁ(r)i?\é \évghg:[ Total Outstanding as On Elght_l?ﬁn Lakr& %IX}Y)NIHG

Guarantor(s) |09-Dec-2019 & Rs.13,23,748-| Al that part and parcel of the property bearing Flat 29-Jan-2021 Eight Lakh Seventy Five an o. VIrs. ighty Five frousand six , area 50| Date 03-May-2024 ousand Only

1. Mr. Manoi (Rupees Thirteen Lakh Twenty No.25 Eirst FlO(F)Jr SeCtor'34pP§Ckeyt'2 B:ng c3 Total outstanding As Thousand Only) P.ranja“ ‘Jam.4' Hundred SIXty Seven only ) Yards ' out of above said built up Propen.y Bearm.g Rs. 27,51,389/' (Rupees Earnest Money Deposit (EMD)

bl 40, TS T00 } ’ ' May- | Piyush Fashion |~ Bid increase Amount |10t No-60 , out of Khasra No, 59/21, situated in| Tyenty Seven Lakn Fifty |Rs.1,86,900/- (Rupees One

Singh Kemwal | Three Thousand Seven | Rohini Delhi North West Delhi-110085 On Date 03-May-2024 | Earest Money Deposit | “(prospect No the Revenue Estate of Village Hastsal , Delhi SN

2. Mr. Sunil Hundred Forty Eight Only ) ' Rs. 21,47,348/- (Rupees (EMD) L10 1998719 Rs.25000/- (Rupees Twenty State Delhi Colony Known as Mohan Garden One Thousand Three ~ | Lakh Eighty Six Thousand
Kemwal Bid Increase Amount | (g ner Byilt Up Area Ad.Measuring: 355 Sq.ft) gwentyTOhne LaléhTFhorty Rs. 87,500/- (Rupees ) Five Thousand Only) Block-K2, Uttam Nagar West Delhi-110059 Hudnred Eighty Nine Only)) - Nine Hundred Only)
(Prospect No_{ Rs. 20,000/- (Rupees Twenty Hundred Forty Eight Only)| -y Seven Thousand 7,7 b ch [ 10-0ct-2023 & Rs.18,53,620/- | Allhat partand parcel ofth property Residenta FlatNo|___ 08-Feb-2024 Rs. 15,13,000%
739267) Thousand Only) . yEIght &ny)] _five hundred Only) Kumar (Rupees Eighteen Lakh Fifty | Ugf-2, Upper Ground Floor Front Lhs Without Roof Plot/ Tofal Outstanding As | _(Rupees Fifteen Lakn
1. MR. Ram 27-Jan-2020 | All that part and parcel of the property bearing 01-Feb-2021 Rs.8,05,000/- 2.Mrs. Khusboo, | Three Thousand Six Hundred |No A-2, Khasra No-211, Rail Vihar Cooperative Housing| On Date 03-May-2024 | Thirteen Thousand Only)
Naresh Rs. 12,17,095/- (Rupees | Flat No.11, Second Floor, Lig Block-c9, Pocket-4, | Total Outstanding as On (Rupees Eight Lakh 3.Subhash and Twenty Only) Society Ltd, Vill Age Sadullabad Pargana, Tehsil Loni,| Rs. 19,68,890/- (Rupees [Eamest Money Deposit (EMD)
2. Sarvash Twelve Lakh Seventeen | gec-34, Rohini, Dethi-110085 Date 03-May-2024 Five Thousand Only) Kumar Bid Increase Amount | District Ghaziabad, Up 201010. Area Admeasuring (In| ~ Nineteen Lakh Sixty ~|Rs.1,51,300/- (Rupees One
Kumari Thousand Ninety Five Only) Rs. 17,81,705)- (Rupees | Earnest Money Deposit | (Prospect No | Rs.25000/- (Rupees Twenty | S Ft): Property Type: Saleable Area, Carpet Area,| Eight Thousand Eight | Lakh Fifty One Thousand
(Prospect No Bid Increase Amount (Built Up Area Ad.Mesauring: 355 Sq.ft) Seventeen Lakh Eighty (EMD) Rs. 80,500/ 1L10118879) Five Thousand Only) Land_Area Property Area: 513.00, 387.00, 500.00. Hundred Ninety Only) Three Hundred Only)
729404) Rs. 20,000/- (Rupees Twent utCp ) uring: g: One Thousand Seven | (Rupees Eighty Thousand :
" Thousand Only) Y Hundred Five Only) Five Hundred Only) 1. Mr. Anand 20-Nov-2023 Al rt,hat p?rttharédfrarcel ?hf the fprpr;ﬁrty ??;?k Sltrite 23-Mar-2024 " Rs. 15|56f?’000|{- @
Rs.1 - (R ortion of third floor with roof rights of Prope upees Fifteen La
1.Mr. Jai  |19-Mar-2021 & Rs.23,69,359/- | All that part and parcel of the property Flat No.F- 28-Feb-2024 Rs.16,97,000/- (Rupees 2_Mr£ L/’;mnﬁ,r Devi Igigr?t,ggﬁofg{(h(Eiugﬁ;S Eearing No. BE-10, out of Khasr% No. 472 Fiwsy, E’,‘f&,ﬁ’;;‘?,‘;;‘,.i‘;‘.%off (Sixt?/ Thousand Only)
Prakash (Rupees Twenty Three Lakh | 2, admeasuring 400 sq. ft. i.e. 371.16 sq. mtrs.,| Total Outstanding As | Sixteen Lakh Ninety 3 Mr. Gauri Thousand and Five Only) | Vilage Nawada Abadi, Mohan Garden in Block-| Rs, 21,51,313/- (Rupees | Earnest Money Deposit
2. Fancy Foot | Sixty Nine Thousand Three | First Foor, Middle Back Side , LIG, Plot No.788,| On Date 03-May-2024 | Seven Thousand Only) Shankar Bid Increase Amount | BE, Near Pipal Wala Road, Uttam Nagar, New| Twenty One Lakh Fifty | (EMD) Rs. 1,56,000/-
Wear Hundred Fifty Nine Only) | sp\aimar Garden Extn.1, Vilage Pasonda, RS: 30,07.435- (Rupees [Eamest Money Deposit [EMD)| (prospect No | Rs.25000/- (Rupees Twenty |Delhi, 110059 Area Admeasuring (IN SQ. FT.:| One Thousand Three | (Rupees One Lakn Fifty
st | Billrse ot rars Lo, Gradaoad, 20005 Ut 7, "ol B |Ref09T0. o el Wiogaos) | " s Ony |- obr s Lo e, ol s | e T O | S Trsan oy
s. - (Rupees Twenty - ’ ’ akh Sixty Nine Thousan p_Area Property Area: 342.00, 359.00, 423.00.
826475) Five Thousand Only) | Pradesh, India. And Thirty Five Only) | _Seven Hundred Only) 1M 19-Jul-2023 & Rs.24,37,774- |All that part & parcel of the property built-up Proper|  27-Feb-2024 Rs. 20.76.000/-
1. Mrs. Baby | 17-May-2022 & Rs.18,52,719/- | Al that part and parcel of the property Property 17-Feb-2024 Rs.17,93,000- (Rupees |  pamyishan | _(Rupees Twenty Four Lakh |ty Bearing No. 200 201 Land area Ad. Measuring:Total Outstanding as | (Rupees Twenty Lakh
Mishra (Rupees Eighteen Lakh Fifty | Bearing No. Rz-19-E, admeasuring Area 57 sq.|" Total Outstanding as | Seventeen Lakh Ninety | 9 ‘\irs\Veena | Thirty Seven Thousand Seven |1759 Sq.ft, Carpet area Ad.Measuring: 440 Sq.ft, on Date 03-May-2024 | Seventy Six Thousand
2.Mr. Satyendra|  Two Thousand Seven  |yds. i.e. 47.7 sq. mtrs., Third Floor, With Roof| On Date 03-May-2024 | Three Thousand Only) Rani Hundred Seventy Four Only) |Saleable area Ad.Measuring: 518 Sq.ft with all its Rs.20,92,703/- Only)
Kumar Hundred Nineteen Only)  [Rights, Gali No. 9, Khasra No. 643, Khewat/| Rs. 22,09,087/- (Rupees |Earnest Money Deposit (EMD)| 3. Ramkishan Bid Increase Amount _|"00f rights, out of Khasra.No.21/6, Situated in the| (Rupees Twenty Nine _

(Prospect No Bid Increase Amount | Khatauni No. 22/29, Vill. Nasirpur, Indra Park,| Twenty Two Lakh Nine | Rs.1,79,300/- (Rupees One | Org (Prospect | Rs.25000/- (Rupees Twenty [area of Village Matiala and the colony known as| " Lakh Ninety Two  |Eamest Money Deposit (EMD)
923643, 878341,| Rs.25000/- (Rupees Twenty |Palam Colony, South West Delhi, 110045, Delhi,|  Thousand And Eighty ~ |Lakh Seventy Nine Thousand| No IL10140119) Five Thousand Only)  |Jain Colony Part-1, T- Extension, Uttam Nagar|  Thousand Seven Rs. 2,07,600/- (Rupees

881911) Five Thousand Only) India. (Area admeasuring 461 Sq. ft.) Seven Only) Three Hundred Only) New Delhi-110059 with the freehold rights of the| Hundred Three Only) | Two Lakh Seven Thousand

1. Mr. Deepak |08-Sep-2023 & Rs.24,76,312/- | ATl fhat part & parcel of the property PV No.303, 2nd| __08-Mar-2024 Rs. 2101000/~ (Rupees land under the said property , Six Hundred Only)

Kumar (Rupees Twenty Four Lakh | Floor without rooffterrace rights towards front side| Tofal Outstanding As | Twenty One Lakh One 1. Mrs. Pooja | 10-Oct-2023 & Rs.15,48,814/- | Al that part and parcel of the property Back Side 18-Mar-2024 Rs.10,81,000/-

2. Mr.Dashrath | Seventy Six Thousand Three |left side of built-up property bearing Plot Bearing No.| On Date 03-May-2024 Thousand Only) Porwal (Rupees Fifteen Lakh Forty | Portion Of Third Floor With Roof Rigths Of Properrty| Total Qutstanding as | (RuPees Ten Lakh Eighty
3. Mrs.Rita Devi [ Hundred Twelve Only)  |8AAnd 9 out of Khasra No.58/16, Carpet area Ad.| Rs. 2981606/- (Rupees |Eamest Monev Denosit €MD 2 M- Avnish Eight Thousand Eight ~ | No. 46 , Part Of Khasra No. 343, Situated In Area of\  On Date 03-May-2024 | __One Thousand Only)

(Prospect No Bid Increase Amount | Measuring:360 Sq.ft, Salebale area Ad Measuring: | Tiventy Nine Lakh Eighty [mr " asn ans e, (EMD) Porwal Hundred and Fourteen Only) | Village Nawada , Colony Known As Sidhatri Enclave Rs. 18,50,252/- Earnest Money Deposit

IL10345890) | Rs.25000/- (Rupees Twenty | 450 Sa.ft, 2nd Floor, Situated in the revenue estate| " One Thousand Six le-k2h1$10q|{;1(RupeesoTwo (Prospect No Bid Increase Amount |, Bhagwati Garden , Uttam Nagar , New Delhi (Rupees Eighteen Lakh | _(EMD) Rs.10,8,100/-

Five Thousand Only) |Of Hatsal Vilage, Area Abadi known as Shakti Vihar,|  Hundred Six Only) akh Ten Thousand One IL10127695) | Rs.25000/- (Rupees Twenty |110059. Area Admeasuring (In Sq. Ft): Property| " Fifty Thousand Two | (Rupees One Lakh Eight
Mohan Garden, Uttam Nagar, New Delhi-110059 Hundred Only) Five Thousand Only) | Type: Area_ Admeasuring, Saleable _ Area, Carpet| Hundred Fifty Two Only) | Thousand One Hundred

1 Mr. Nishant | 10-0ct-2023 & Rs.1785657- [All that part & parcel of the property 1st Floor, Without 20-Mar-2024 Rs1080000/- _Area Property Area: 360.00 , 540.00, 475.00 Only)

N Rupees Seventeen Lakh  |roof / terrace rights towards RHS of Built Up Property - Rupees Ten Lakh Eight 22-Mav-2023 & Rs.19.61.934/- | All that part and parcel of the property Pvt (Flat) 20-Feb-2024 Rs. 16,69,000/-
Nidhaniya (Eigﬁty Five Thousand Six | Bearing Plot No. 8 , out of khasra No. 12/15, situated B°ta['f:“tgmd'“g ogz ( P rousand omy)g dl | “é[jggh“' (Rup?a%s?\liﬁe%eeﬁ Lifh g?xt/y No.203, 2nd floor without rooffterrace rights towards| Total Outstanding as | (Rupees Sixteen Lakh

2. Mrs. Anjali Hundred and Fifty Seven Only) [in the revenue estate of Village Matiala , area Abadi R n 2 ‘?73064;/ a%- Earnest Money Deposit | 2.Mrs. Simran |One Thousand Nine Hundred back side left side of built-up property bearing Plot| On Date 03-May-2024 |Sixty Nine Thousand Only)

(Prospect No  [—gere e t—tknown as Sewak Park , Shiv Vihar , Uttam Nagar ,| R: - (Rupees | = e, 1980001 Prospect N And Thirty Four Only) | No.D-35-A, Carpet Area 405 sq. ft., Super Built-Up| Rs. 24,87,811/- (Rupees :

i i . Twenty One Lakh (EMD) Rs. ! (Prospect No Yy Y : . 07 ; Earnest Money Deposit (EMD)

IL10268773) | Rs.25000/- (Rupees Twenty |NeW Delhi 110059. Area Admeasuring (In Sq. FL): o /b -2 | (Rupees One Lakh Eight | 1L10161364 Bid Increase Amount |63 450 q. ft,, out of Khasra No.365, situated in| Twenty Four Lakh Eighty | R 1 66 900/- (Rupses One

Five Thousand Only) | -roperty Type: Area_Admeasuring , Built Up_ Area , Sixty Four Only) Thousand Only) IL10043483) | Rs.25000/- (Rupees Twenty |{he revenue estate of Village Bindapur, Delni State| Seven Thousand Eight' | ™| 2 Sixty Six Thousand
Carpet _area property area: 450.00, 430.00 , 365.00 y y e Thone Only) Delhi, area abadi known :as colony Vishwas Park,| Hundred And Eleven Nine Hﬁndred Only)
1MrDikshant | 08-Sep-2023 & Rs.30,46,765/- | Al that part and parcel of the property Built Up 23-Mar-2024 Rs.25,69,000/- (Rupees Uttam Nagar, New -Delhi, India-110059. Only)

Sharma, 2.Mr. | (Rupees Thirty Lakh Forty Six | First Floor , Without roof Rights of Property No-25(Total Outstanding as | Twenty Five Lakh Sixty 1.Mr. Arun  |07-Aug-2023 & Rs.14,57,498/- [ All that part and parcel of the property Upper 05-Feb-2024 Rs. 12,49,000/- (Rupees
Narender Sharma, | Thousand Seven Hundred Sixty |, Carpet Area Ad Measuring 576 Sq. Ft., and| On Date 03-May-2024 Nine Thousand Only) Kumar (Rupees Fourteen Lakh Fifty | Ground Floor without roof/terrace rights, towards| Total Outstanding As | Twelve Lakh Forty Nine
3.Mrs.Sonia Shar Five Only) Super Built Up Area ad Measuring 720 Sq. Ft., out| Rs. 3601186/- (Rupees [Earnest Money Deposit (EMD)|] 2. Bajrang Seven Thousand Four back side of built-up property bearing Plot No E| On Date 03-May-2024 Thousand Only )
ma, 4. Rvial India Bid Increase Amount | of Khasra No. 281, situated up the area of Village| ~ Thirty Six Lakh One [ Rs.256900/- (Rupees Two Traders Hundred Ninety Eight Only) |32, Carpet area Ad.Measuring: 253 Sq.ft, Saleable| Rs. 18,52,732/- (Rupees | Earnest Money Deposit (EMD)
Pvtitd. (Prospect| Rs.40000/- (Rupees Forty |Nawada , Colony Known as Vipin Garden Extn. ,| Thousand One Hundred | Lakh Fifty Six Thousand | 3. Mrs.Pooja Bid Increase Amount | area: 360 Sq.ft, out of Khasra No. 21/3 and 14,| Eighteen Lakh Fifty Two | Rs.1,24,900/- (Rupees One

No 1L0291492) Thousand Only) Uttam Nagar, Delhi-110059. Eighty Six Only) Nine Hundred Only) (Prospect No | Rs.25000/- (Rupees Twenty Situated in the Viilage Matiala, colony known as Thousand Seven Lakh Twenty Four Thousand

1. Mr. Ronak 06-Sep-2022 All that part and parcel of the property Flat No. 40c|  08-Feb-2024 Rs.21,36,000/- (Rupees | 1L10075243) Five Thousand Only) | Nanhey Park, Uttam Nagar New Delhi 110059 . | Hundred Thirty Two Only)| Nine Hundred Only)

Kapoor Rs. 24,70,089/- (Rupees | on Second Floor , Part Of 40 41, Admeasuring 613[ Total Outstanding as | Twenty One Lakh Thirty |1. Miss.Sangeeta| 13-Jun-2023 & Rs.28,68,963/- Al that part & parcel of the property Second floor 18-Jan-2024 Rs.24,62,000/- (Rupees
2.Mrs. Sushma | Twenty Four Lakh Seventy |Sq. Ft., Plot No. 40 . Dwarika Puri Colony Khasral - on Date03-May-2024 Six Thousand Only) Singh (Rupees Twenty Eight Lakh |which is built towards back side without its Roof/[Total Outstanding as | Twenty Four Lakh Sixty
3.Rk And Sons | Thousand Eighty Nine Only) | No. 2133 M, 2134/1 M, 213511, 2136/1, 2139/1,| Rs, 31,10,979/- (Rupees |Eamnest Money Deposit (EMD)| 2. Mr.Manshyam | Sixty Eight Thousand Nine | Terrace rights out of Property Bearing No. Rze-| On Date 03-May-2024 | Two Thousand Only)

(Prospect No Bid Increase Amount | 2140, 2142 M, 2145/1, 2146/12 M , 2147 M, 2148/2| " Thirty One Lakh Ten [Rs.2,13,600/- (Rupees Two Singh Hundred Sixty Three Only ) |686/15-Ain GaliNo, 27-E , Carpet Area Ad Measuring| Rs, 34,57,320/- (Rupees | Earnest Money Deposit (EMD)

IL10122795) | Rs.25000/- (Rupees Twenty | M. Noor Nagar, Meerut, Uttar Pradesh, India,| Thousand Nine Hundred | Lakh Thirteen Thousand | (ProspectNo |~ Bid Increase Amount |216 Sa. Ft. Super Built Up Area Ad Measuring 607| * Thirty Four Lakh Fifty | Rs. 2,46,200/- (Rupees Two

Five Thousand Only) | 250002 (area admeasuring 824 sq. ft.) And Seventy Nine Only) Six Hundred Only) IL10065340) | Rs.25000/- (Rupees Twenty eqgtt O?tvc?lflaKhaﬂ: No. 671k' Sltua;edég dT]eKj%m;e Seven Thousand Three | Lakh Forty Six Thousand

1. Mr. Dinesh | 13-Sep-2022 & Rs.29,07,784I- | All that part and parcel of the property Plot No. B-| __03-Apr-2024 Rs.24,80,000/-(Rupees Five Thousand Only) | 200 o e Colony, New Delhi110059 98r| Hundred Twenty Only ) | Two Hundred Only )
e | e T Soven | BisckD. GUAE Bagh. Ltiam Ngw, Wost el | ™ aoistanding as on | ey eana Ony) | | 1. Vr_Ram | 21-Apr-2023 & Rs.18,65,239F | AT el pat and parce of e property PIov128 -| _T6-eb-2024 | R, 15,27,0001- [Rupees

. Mrs.Deep f A ' ' i ) = Kumar Sharma | (Rupees Eighteen Lakh Sixty |G/F -, (One Shop And One Room Set), (Without| Total Outstanding As Fifteen Lakh Twenty

(Prospect No | Hundred Eighty Four Only) | Delhi, India, 110059 Rs.32,98,841/- (Rupees | Earnest Money Deposit . Five Th Two H Roofl Terrace Rights) Front Rhs, Carpet Area 306/ On Date 03-May-2024 | S Th d Onl

IL10106800, Bid Increase Amount Thirty Two Lakh Ninety |  (EMD) Rs.2,48,000/~ |2:Mrs. Kiran Bala| Five Thousand Two Hundred e  Lap vy even Thousand Only)

IL10011525 i i 3MISRK And Thirty Nine Only) | Sq. Ft, BuiltUp Area 360 Sq. Ft, Kh-85 And| Rs. 22,77,988/- (Rupees [Eamest Money Deposit (EMD)

) | Rs.25000/- (Rupees Twenty Eight Thousand Eight Hun-| (Rupees Two Lakh Forty SV : ; : ; y Dep
; ; Builders Bid 1 A f186,Situated In The Area Of Village Nawada,Delhi Twenty Two Lakh Rs.1,52,700/- (Rupees One
Five Thousand Only) dred And Forty One Only) | Eight Thousand Only) (ProspectNo | R 2' 061&re%se moTun State Delhi Colony,Known As Bhagwati - Garden In Seventy Seven Lakh Fifty T Tﬁ d
1. Mr. Balwinder | 08-Sep-2023 & Rs. 24,95,722/- | All that part a& parcel of the property Entire Upper 13-Feb-2024 Rs. 2520000/ 95533 4995 4190) S-Fﬁ/ o Th O(ustg%egn;’vfnty Block-A, Uttam Nagar - Uttam Nagar - West Delhi -| Thousand Nine Hundred aSeve:1 |y4um?red %Jrfla;]
Singh ,\fRupegs TVﬁnty FOlérSLakh glrotuad F1|83r Ewitgout roo;\/dtt,%\;race ri_ghtS)S, 4a1 pgrt ?tf Total Outstanding as (F%upeets phventy F(i’vg Llal)<h ’ y Delhi , India 110059. (Area admeasuring 180 sq. ft.)| And Eighty Eight Only) Y.
2. Mrs.Avtar Kaur| Ninety Five Thousand Seven | Plot No-102, Land area Ad.Measuring: a.ft,| On Date 03-May-2024 | Twenty Thousand Only Ot 2 26-Mar-2024 X
3. MS Balwinder | Hundred Twenty Two Only) | Carpet area Ad.Measuring: 261 Sq.ft, Built up area| Rs, 2970332/- (%upees Earnest Money Deposit E Mka}ﬁ?mal 1o(|guc[}e2egz'|§w8ér§; '%f/’(?mzhw /2\II g;\?jt Eﬁ)r(t)ra ngrgr?tmgild%f }Qﬁsp r%ﬁ[\tlei)I?)} ’\IIQ?gEI Total 0utsatrandin As g;h:ezﬁgﬁgggch()ﬁ;pﬁﬁi
Singh Bid Increase Amount |Ad-Measuring: 307 Sq.ft, in Block and Pocket-A-4,| ~ Twenty Nine Lakh (EMD) Rs.252000-- | 9 \ies Namrta | One Hundred and Seventy |PlotNo , B 5/12, Dif Ankur Vihar , Loni Ghaziabad| On Date 03-Ma 024 Thousand Only)

(Prospect No | Rs.25000/- (Rupees Twenty |Sector 4, Situated in the layout of Rohini Residential| Seventy Thousand Three| (Rupees Two Lakh Fifty | Tripathi Seven Only) - 201010, National Capital Region India. Area| Rs, 25.78,023/- ()},Qupees Eanest Money Deposit (EMD)

IL10272064) Five Thousand Only) ~ | Scheme, North West Delhi, Delhi, India, 110085. | Hundred Thirty Two Only)| ~ Two Thousand Only) (Prospect No Bid Increase Amount __|Admeasuring (IN Sq. Ft): Property Type:|  Twenty Five Lakh  |Rs.1,84,900/- (Rupees One

1. Mr. Dinesh | 24-May-2022 & Rs.16,32,988/- | All that part and parcel of the property Plot No.- 19-Dec-2023 Rs.9,99,000/- (Rupees 776337) Rs.25000/- (Rupees Twenty |Land_Area, Carpet Area, Super_Built_Up_Area| Seventy Eight Thousand | Lakh Eighty Four Thousand

Singh (Rupees Sixteen Lakh Thirty | 30, area measuring 50 sq. Yds., Kh. No., 6/12,| Total Outstanding As Nin_tle_hLakh NcijngtyI l\)line Five Thousand Only) Property Area: 550.00, 630.00, 700.00 Twenty Three Only) Nine Hundred Only)
2. Mrs. Chandra | Two Thousand Nine Hundred | Parvatiya Colony, Mauja Gounchi, Teh. Gounchi,| On Date 03-May-2024 ousand Only - T :
Wat Eighty Eight Only) | Faridabad, 121005, Haryana, India Rs.21,67 288/~ (Rupses | Earmest Money Deposit| |- M. Ranjeet |18:Nov-2023 & Rs.11,09,513- Al that part and parcel of the property LIG Flatl __26-Mar-2024 rupe AT 00
; : . ; Singh (Rupees Eleven Lakh Nine ~ [No. Gf 103, Ground Floor (Rear L.H.S), Without™TotaT Oufsfanding as | (Rupees Six Lakh Forty

(Prospect No Bid Increase Amount . Twenty One Lakh Sixty | (EMD) Rs.99900/-(Rupees| » \1-‘{1arichand | Thousand Five Hundred and |Roof Rights, Plot No.B-11/15, DIf Ankur Vihar,| o Date 03-Mav-2024 | Seven Thousand Only)

935758, 904848, | Rs.25000/- (Rupees Twenty | (Area admeasuring 160 sq. ft.) Seven Thousand Two |~ Ninety Nine Thousand | 3'\ir" Raieshvari Thirteen Only) Village Saddullabad, Pargana And Tesil Loni| Ra ﬁ4 17 233’6, Eamest Money Denosit (EMD
935094) Five Thousand Only) Hundred & Eighty Eight Only)|  Nine Hundred Only) | M- Raleshvar | ' : s.14,17,200/- | Eamest Money Deposit (EMD)
Devi Bid Increase Amount | ohaziabad, Uttar Pradesh, 201103 Propertyl (Rypees Fourteen Lakh | Rs.64,700/- (Rupees Sixty
1.Mr.Arya  [11-Oct-2023 & Rs.24,06,116/-| All that part and parcel of the property Second 28-Mar-2024 Rs. 19,80,000/- (Prospect No | Rs.20000/- (Rupees Twenty |1¥Pe:  Land Area, ~ Super Built Up_Area| “Seventeen Thousand | Four Thousand Seven
2.Mrs. Monika | (Rupees Twenty Four Lakh | Floor Without Its Roof/Terrace Rights Out Of Built-| Total Outstanding As (Rupees Nineteen Lakh 765962) Thousand Only) Property Area: 350.00, 310.00. Two Hundred Only) Hundred Only)
Devi Six Thousand One Hundred | Up Property No. Rz-16C/7, Part of Khasra No.| On Date 03-May-2024 | Eighty Thousand Only) - -
3.Mr. Vinod and Sixteen Only)  199/2, Village Sagarpur, Colony Known As| Rs. 27,54901/- (Rupees | Earnest Money Deposit | 1- Mr. Raju 10-0ct-2023 | Al that part and parcel of the property First Floor) Date of Possession Rs. 936000/-
Kumar Bid Increase Amount | Sagarpur, West Sagarpur, New Delhi, India,| Twenty Seven Lakh Fifty| (EMD) Rs.1,98,000/- | 2. Mrs. Jyoti Bala| Rs.1613658/- (Rupees Sixteen \C/)Vfltgo'tljltt EOOFE/TGFF?TCGBRIQNS .lF-’(IN{aI\GdS ZBZaCé St|((j)e‘: 08-Feb-2024 (Rupees Nine Lakh Thirty

(Prospect No | Rs.25,000/- (Rupees Twenty }1 0046LAr((eja AAdme%surmgt] ,(Aln SQ-BFH%: SFOFAMY Four Thousand Nine * | (Rupees One Lakh Ninety |~ Lohiya ﬁfﬁgrgg'gﬁggﬂhog%ﬂ%ﬂx) Kho ey gaobery searing ot o 2w < Total Outstanding as |——21ousand Only)

i e: Land_Area, Carpet_Area, _Up_Area i : : ; . i

L10241457) | Five Thousand Only) | e e 420,00, 362,00 40500 Fundred One Only) |~ Eight Thousand Only) Bid Increase Amount | Vilage Hastsal ,'Area Abadi Known As Mobar Re. 17470151 ruotes T R
1. Mr. Sanjana 08-Aug-2023 All that part & parcel of the property Property No. 14 08-Mar-2024 Rs. 30,79,000/- (Rupees (Ilir10052%e7c2t9l;o Rs.20000/- (Rupees Twenty %%rggg freBe{O/fEng;glﬁit%m(,# %%arp't )N eg\;oggr; Seventeen Lakh Forty Rs. 93600/- (Rupees
2. Mrs.Santosh | Rs. 35,80,060/- (Rupees |, 2nd Floor Front Side ,without roof/ Terrace Rights| Total Outstanding as | Thirty Lakh Seventy Nine ) Thousand Only) Type: Saleable Area Carpet Area Property Seven Thousand Ninety Three Thousand

Thirty Five Lakh Eighty |, Land Area Ad Measuring 50 Sg. Yards ( i.e. 450| On Date 03-May-2024 Thousand Only) Area: 360.00 302.00. - Eighteen Only) Six Hundred Only)

Prospect No Thousand Sixty Only) | Sq. Ft.) out of Total Area Ad Measuring 100 Sq.| Rs. 41,55,473/- (Rupees |Earnest Money Deposit (EMD . ~toart and parce -

(IL10§48640 Bid Increase Amount | Yards , out of Khasra No 19/1 , Situated in the| Forty One Lakh éiftprive Rs. 3,07,950/- fRupe(es ) 1kMr- Ra}ﬁsh O?é?fgggﬁffes:-ﬂj’kﬁﬁ;"" O\lllitthh:l}tplggo?/r}grﬁgége:??ég?f %&gfgsy E;S:L@?(?er o Feb-2024 R R, 12T’69’|000{- kh

IL10342687) | Rs.40,000/- (Rupees Forty |Revenue Estate of Vill Hastsal , Vikas Nagar ,| Thousand Four Hundred |Three Lakh Seven Thousandf , vt 8"+ 12 e Thorera N | OF Built Up Property Bearing Plot No 87 And 88 Total Outstanding as Si (t e daO |

Thousand Only) | Block-E , Uttam Nagar , New Delhi-110059. Seventy Three Only) Nine Hundred Only) | & Mrs: Aradhana) - Seven "housana Nine i | On Date 03-May-2024 | Sixty Nine Thousand Only)
Y ) (Prospect No Hundred Ten Only) Out Of Khasra No. 109/15/1 , Situated In ThQ Rs. 16,87,328/- Earnest Money Deposit
1. Miss. H 19-Jun-2023 & Rs.34,71,132/-| All that part and parcel of the property House No. 12-Feb-2024 Rs. 29,86,000/- (Rupees | 784762, 881753,| ™ Bid Increase Amount | Revenue Estate Of Village Palam , Area Adbadii (R pees Sixteen Lakh (EMD) Rs. 1,26,900/-
Miss. Meena | (Rupees Thirty FourLakh 165 Second Floor, Khasra No. 18, ArealTofal Outstanding As | Twenty Nine Lakh Eighty |~ 923659) | Rs.25000/- (Rupees Twenty | Known As Colony Raja Puri, Uttam Nagar, West| - Eight Seven Thousand | (Rupees One Lakh Twent
Kalra Seventy One Thousand One | Ad.Measuring: 900 Sq.ft, Carpet areal On Date 03-May-2024 Six Thousand Only ) ; Delhi, 110059, INDIA. Area Admeasuring (IN Sq. X ; y
2. Mr. Ankit Kalra : Ing q ~arp n Date ay Five Thousand Only) ' i >4 Three Hundred Twenty Six Thousand Nine
'(Prb act No Hundred Thirty Two Only) Ad.Measuring: 751 Sq.ft, Built up area| Rs.40,85,962/- (Rupees |Earnest Money Deposit (EMD) Ft.): Property Type: Carpet_Area, Super_Built | Eight Only) Hundred Only)
IL1 082%76 40) Bid Increase Amount | Ad-Measuring: 810 Sq.ft, Gali No.5 Block-T| Forty Lakh Eighty Five |Rs.2,98,600/- (Rupees Two Up _Area Property Area: 300.00, 360.00
Rs.40,000/- (Rupees Forty | Bindapur Colony, Uttam Nagar, West Delhi, India,| Thousand Nine Hundred | Lakh Ninety Eight Thousand| 1. Mr. Mithlesh | 18-Nov-2023 & Rs.7,64,448/- | Al that part and parcel of the property Built-up 06-Mar-2024 Rs. 5,90,000/-
Thousand Only) 110059. Sixty Two ) Six Hundred Only) Kumar (Rupees Seven Lakh Sixty |Janta Flat No. 468 TF, Pocket-1, Sector-A-5, Total Outstanding as | ( Rupees Five Lakh Ninety
1. Mr. Sumit | 16-Sep-2022 & Rs.19,84,191/- | All that part and parcel of the property Unit No 30-Jan-2024 Rs.18,18,000/- (Rupees | 2.Mrs. Priti Devi, Four Thousand Four Hundred | Situated in the layout Plan of Narela, Residentiall On Date 03-May-2024 Thousand Only) _
Chandna | (Rupees Nineteen Lakh Eighty | 3004, 3rd Floor, Area Admeasuring 566.90 Sq. Ft| Tofal Outstanding as on| Eighteen Lakh Eighteen | 3.Ms Mithlesh | and Forty Eight Only) | Scheme, Delhi, 110040 AREA ADMEASURING ~ Rs. 845693/- ( Rupees | Earnest Money Deposit
2. Mrs. Neelam | Four Thousand One Hundred i Date 31-May-2024 Thousand Only) Kumar Bid Increase Amount | (IN SQ. FT): Property Type: Built Up Area, Eight Lakh Forty Five |  (EMD) Rs. 59,000/-
Carpet Area and 990 Sq. Ft. Super Built Up Area y . . ot
Chandna Ninety One Only) Block A1 New Saket Phase 1. Meerut. 25000 1’ Rs. 26,13,277/- (Rupees [Earnest Money Deposit (EMD) (Prospect No | Rs.20000/- (Rupees Twenty | Carpet_Area Property Area: 194.00, 155.00 Thousand Six Hundred ( Rupees Fifty Nine
(Prospect No Bid Increase Amount | ju+- pradesh India ’ ’ '| Twenty Six Lakh Thirteen | Rs.1,81,800/- (Rupees One | 1L10290825) Thousand Only) Ninety Three Only) Thousand Only)
897573) Rs.25000/- (Rupees Twenty ' ' Thousand Two Hundred | Lakh Eighty One Thousand Date of Inspection of property EMD Last Date Date/ Time of E-Auction
Eivo Thousand Only)_J And Seventy Seven Only)}_Eight Hundred Only) 19-Jun-2024 1100 hrs -1400 hrs 21-Jun-2024 till 5 pm 24-Jun-2024 1100 hrs-1300 hrs.
1. Mr. Surender 09-Aug-2023 & All that part & parcel of the property Second Floor 09-Feb-2024 Rs.21,87,000/- (Rupees . . . . !
Kadayat Rs.25,52,082/- (Rupees | back side without rooffterrace rights in Property ™Total Outstanding As Twenty One Lakh Eighty | Mode Of Payment :- EMD payments are to be made vide online mode only. To make payments you have to visit https://lwww. iiflonehome.com and pay

2.Mrs.Pooja | Twenty Five Lakh Fifty Two | No.Rz-F-62, land area measuring 60 Sq.yards outof| O Date 03-May-2024 | Seven Thousand Only ) | through link available for the property/ Secured Asset only. - . . .

- Thousand Eighty Two Only) | Khasra No.84/8/1. 8/3 Carpet area Ad.Measuring: 5 : Note: Payment link for each property/ Secured Asset is different. Ensure you are using link of the property/ Secured Asset you intend to buy vide public
Kumari ousa gnty y) |Khasra No ; p -] Rs. 30,55,851/- (Rupees |Earnest Money Deposit (EMD) : : ; .

P N - 432 Sa ft Situated in th £ Vil S auction. For balance payment, upon successful bid, has to pay through RTGS/NEFT. The accounts details are as follows: a) Name of the

(Prospect No Bid Increase Amount q.ft, Situated in the revenue estate of Village| = Thirty Lakh Fifty Five |Rs.2,18,700/- (Rupees Two . : . :

IL10372964 : : ! i Account:- lIFL Home Finance Ltd., b) Name of the Bank:- Standard Chartered Bank, ¢) Account No:-9902879xxxxx followed by Prospect Number,

)| Rs.25000/- (Rupees Twenty | Palam, Mahavir Enclave, Gali No-3, Colony known| Thousand Eight Hundred |- Lakh Eighteen Thousand | qyIFSC Code:~SCBL0036001, ¢) Bank Address: Standard Chartered Bank, 90 M.G. Road, Fort, Mumbai-400001
Five Thousand Only) as Mahavir Enclave, South West Delhi, 110045. Fifty One Only) Seven Hundred Only) ? ) : SLLLL CO,NDITIb"iS. , : .
.. [08-Sep-2023 & Rs.15,23,360/- | All that part and parcel of the property Third Floor 05-Mar-2024 Rs. 1152000/- (Rupees e . N . . . e . . . . .

1. Mrs. Rajani | (Rypees Fifteen Lakh Twenty |with Roof /Terrace rights towards back side of [Tofal Oufstanding As | Eleven Lakh Fifty Two 1. Fgr parhmpgtlr:lg Itn e—au;:h?rr]], :ntgndlng bldtdlers. relgwreg o reg|s:jerl trt1e|rd_detab|!(sj dW|thhthe Sterwcbe I_Tr/owd%r tEtt_pf_i_llw(\iji:gfllQo,\;?hlome.c_ctmhwel| n

2. Mr. Satish Three Thousand Three Built Up Property Bearing Plot No. 200 and 201,| On Date 03-May-2024 Thousand omy) advance qn as 10 create the login account, login [ and password. Inten lng laaers have O§U mit/ sena their " lender along wi € pay-

Kumar Hundred Sixty Only) Carpet Area Ad Measuring 306 Sq. Ft. and Super | Rs. 1912882~ (Rupees [Eamest Money Deposit (END) ment details towards EMD, copy of the KYC and PAN card at the above mentioned Bragch Office. ) . . '

(5.2051%%(;9’;;) Bid Increase Amount Built Up Area Ad Measuring 360 Sq. Ft., out of | Nineteen Lakh Twelve |Rs. 115200/- (Rupees One 2, Tthe blf?hers Ishall |r?prove]zc :L]elroffte;r mtr;]wultllple. of ?moun.t”mert]tlonet;.d ullndertthetwlcljménf Bléj chreztase Amount". In case bid is placed in the last 5 min-

Rs.25000/- (Rupees Twenty |Vilage Matiala , Jain Colony , Part1, T-Extn , | Thousand Eight Hundred | Lakh Fifteen Thousand utes of the closing time of the auction, the closing time will automatically get extended for 5 minutes. o
Five Thousand Only) Uttam Nagar , New Delhi , 110059 Eighty Two Only) Two Hundred Only) 3. The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO and the
1. Mr. Ravindra |11-May-2023 & Rs.9,31,675/- |All that part & parcel of the property Property Bearing 14-Mar-2024 ( Rs. 18,05,000/- B?ézrgtr:iggdS rﬁoc()jfeﬂ;? F?:; na;:}%unt within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the
Kumar, 2. Mrs. | (Rupees Nine Lakh Thirty |Plot No. 11/4, ,0ld Plot No., 1940-A, Land Area Ad | Total Outstanding as | (Rupees Eighteen Lakh ' . . . -
Shiksha Devi | One Thousand Six Hundred Measuring 630 Sq. Ft, Carpet Area Ad Measuring| On Date 03-May-goz 4 Five Thousand Only) 4, Thg gllfrctr;]asgr h.?js tct)all)ear Ehe (Less, appllclzagle S;?Int]g dut); fge:tand atny.other sltatt.uto[y ?#es or otrr;er dues like municipal tax, electricity charges, land
3. Shiksha Seventy Five Only) 507 Sq. Ft. and Built Up Area Ad Measuring 634 Sq. | Rs. 14,17,318/- (Rupees [Earnest Money Deposit (EMD) i gndd other "&C[ eg cos SHC arhgerS] Inc Ub'f‘g A xe/7 n [ﬂ es ﬁu goings re admr? 0 '//e propf? y. omedoans) oo on for detaled
Provisonal Store Bid Increase Amount [ Ft., KH.No.-1018 Min., Situated at Ambedkar Nagar, | Fourteen Lakh Seven Rs.1,80,500/- (Rupees |°- Didders are advise to go through the website https: /www.iiflonehome.com and https://www.iifl.com/home-loans/properties-for-auction for detaile

(Prospect No | Rs.25000/- (Rupees Twenty |Vilage Arthla, Pargana Loni , Ghaziabad, 201102, | teen Thousand Three |One Lakh Eighty Thousand terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale p[oce.edmgs. )
945244, 943596) Five Thousand Only) U.P, India (Area admeasuring 944 sq. ft.) Hundred &Eighteen Only)|  Five Hundred Only) 6. Eor details, gelp pl:ltzle(fulr_e and (1’3:)'362 (tir7a2|n4lgg on e-auction prospective bidders may contact the service provider E mail ID:- care@iiflone-

1.Mr. Irfan Ali_[22-Sep-2023 & Rs.30,71,395/- | All that part and parcel of the property Flat NoA- | 27-Mar-2024 Rs. 2641000/~ (Rupees O D e 1 Procinriy detais. nomacti . _

! . . 7. For any query related to Property details, Inspection of Property and Online bid etc. call IIFL HFL toll free no.1800 2672 499 from 09:30 hrs
2. Mrs.Tabassum | (Rupees Thirty Lakh Seventy 1502, 5Th Floor, Carpet Area 900 Sq. Ft., and |Total Outstanding as on | Twenty Six Lakh Forty t0 18:00 hrs between Monday to Friday or write to email:- care@iiflonehome.com

3.Tabassum |One Thousand Three Hundred | Super Built Up Area 1125 Sq. Ft., Tower A, Aura Date 03-May-2024 One Thousand Only) Lo ) yto! y : . A o . , .

: . Chimera . Khata No. 552 . Kharsa Nop. 1134 : - 8. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking physical
Traders Ninety Five Only ) imera , Khata No ,_ P .| Rs.3549587- (Rupees  [Earnest Money Deposit (EMD) on within 7 davs. otherwise IIFL-HFL shall not b ble loss Of property under the Gircumet

(Prospect No Bid Increase Amount |Rainagar Extension , Ghaziabad 201017 ,Uttar |Thirty Five Lakh Forty Nine |Rs.264100/- (Rupees Two possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances. . .

i Pradesh. i ; . Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law.

IL10311708) | Rs.40,000/- (Rupees Forty Thousand Five Hundred |Lakh Sixty Four Thousand . . , e . 5 .

Thousand Only) Eighty Seven Only) One Hundred Only) 10. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be cancelled and
- the amount already paid will be forfeited (including EMD) and the property will be again put to sale.
1.Mr. Pramod |14-Aug-2023 & Rs.17,16,646/- |All that part and parcel of the property Flat No. el P Rs.14,76,000/- (Rupees |44 A0 reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of any dis-
Shukla (Rupees Seventeen Lakh  |UGF- 2, Carpet area Ad.Measuring: 575 Sq.ft, | Total Outstanding As Foqrteen Lakh Seventy ) Ute in tender/Auction. the dedision of AO of IIFL-HFL will be final :
2. Mrs.Rashmi Sixteen Thousand Six Saleable area Ad.Measurir)g: 628 Sq.ft, Type| On Date 03-May-2024 Six Thousand Only) P ’ 15 DAYS SALE NOTICE UNDER THE RULE 9 SUB RULE (1) OF SARFAESI ACT, 2002
Devi Hundred Forty Six Only)  |MIG, Upper Ground Floor without roof right, Rear [ Rs. 21,91,840/- (Rupees [Earnest Money Deposit (EMD) o ; ) 4 1 €
(Prospect No Bid Increase Amount RH.S. Situated at Plot No. C-3/7 DIf Ankur Viar, | Twenty One Lakh Ninety |Rs.1,47,600/- (Rupees One The Borrowgr are _hereby notified to pay _the sum as mentioned above along ywth upto dated interest .anq ancillary expenses before the date of
IL10169730) | Rs.25000/- (Rupees Twenty |Loni Ghaziabad- 201010 One Thousand Eight ~ |Lakh Forty Seven Thousand | Ténder/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost

Five Thousand Only) Hundred Forty Only ) Six Hundred Only) Place:- New Delhi , Date: 06-June-2024 Sd/- Authorised Officer, IIFL Home Finance Limited.

financialexp.epaprin

New Delhi
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